
IN THE CEPRL APMINISTRATIV( TRIBLJN)L 
CALCUTTA BENCH 

MA 579 of 2002 
(OA 220 of 1996) 

Present 	Hon'ble Mr, 3. Biswa3, Administrative Member 

Honble Mr. A. Sathath Khan, Judicial Member 

Co lie W. 

VS 

Alokesh Saha 

For the Applicant : Mr. K. Sarkar, Counsel 

For the Respondents: Mr. A.K. Roychohury, Counsel 
Mr • D.P. Bhattacharj ee, Counsel 

Date of Order-: 2404-2003 

MR • A. SATH1TH KH?N JM 

The lid. Counsel for the respondent in MA (applicant mE GA) 

submitted that the official respondents have complied with the order 

of this Tribunadated 1862002 by passing a speaking order Hence, 

the present MA fortensicn of time to comply with the order of, this 

Tribnal has become infructuous. AccOrdingly, the MA is dismised 

as having become infructuous •E 

Member(J) 	 Member(A) 

DKN 


